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ITEM NO.23     Court 13 (Video Conferencing)          SECTION XI

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

IA 27632/2020,27633/2020,27636/2020,38143/2021, in Petition(s) for 
Special Leave to Appeal (C)  No(s).  7498/2017

JAI KARAN SINGH                                    Petitioner(s)

                                VERSUS

STATE OF UP  & ORS.                                Respondent(s)

 IA No. 27632/2020 - APPLICATION FOR SUBSTITUTION
 IA No. 27633/2020 - CONDONATION OF DELAY IN FILING SUBSTITUTION 
APPLN.
 IA No. 38143/2021 - DELETING THE NAME OF PETITIONER/RESPONDENT
 IA No. 27636/2020 - EXEMPTION FROM FILING O.T.)
 
Date : 25-03-2021 These matters were called on for hearing today.

CORAM : 
         HON'BLE MR. JUSTICE HRISHIKESH ROY
                           [IN CHAMBER]

For Petitioner(s) Mr. S.R.SINGH, Sr. Adv.
     Mr. Krishna Kumar Yadav, Adv.

                    Mr. Ankur Yadav, AOR
                   
For Respondent(s)   Mr. Krishnanand Pandeya, AOR

Mr. Harshit Gupta, Adv. 

                    Mr. Rakesh Mishra, AOR

                    Mr. Manoj K. Mishra, AOR
Mr. Umesh Dubey, Adv.
Mr. Prateek Som, Adv.
Mr. D.N. Dubey, Adv.
Mr. Sudhir S. Rawat, Adv.
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          UPON hearing the counsel the Court made the following
                             O R D E R

Mr. S.R. Singh, learned senior counsel for the petitioner

submits that the name of Harish Chandra Agarwal (respondent No.6)

be deleted on the strength of the latest application i.e.  IA No.

38143/2021) as the  Committee of Management (respondent no.5) is

already represented by the learned counsel. 

 Further submission of the learned senior counsel is that

earlier application for substitution i.e. IA No. 27632/2020 was

misconceived and the application for condonation of delay i.e.  IA

No. 27633/2020 in filing the application for substitution, need not

be ordered and the same can be closed.

Having considered the above, deletion of respondent no.6

is ordered.  The earlier applications stand closed accordingly.

(NEELAM GULATI)                                 (ANITA RANI AHUJA)
ASTT. REGISTRAR-cum-PS                         ASSISTANT  REGISTRAR


		2021-03-26T17:35:51+0530
	Neelam Gulati




